Annexure-1

Name of the corporate debtor: SALASAR ENTERPRISES PRIVATE LIMITED; Date of commencement of Liquidation: July 29, 2022 ; List of Stakeholders as on: October 12, 2022
List of operational creditors (Government dues)
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NOTES (forming integral part of this document)
1 All Claims have been admitted - partially or fully - based ondocuments received initially and additonal documents submitted subsequently

Whilst accepting or rejecting stakeholders' claims, substance of the matter has been seen carefully and corroborated with other available evidence and/or
2 best judgement made ineach case.



